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THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(GEN. (RETD.) V. K. SINGH): (a) and (b) Both India and the US have resolved
at the highest level to further deepen bilateral cooperation to counter terrorism and
radicalism. During the visit of US President Barack Obama to India in January 2015, India
and the US committed to undertake efforts to make the India-US partnership a defining
counterterrorism relationship for the 2 1st Century by deepening collaboration to combat
the full spectrum of terrorist threats and keep their respective homelands and citizens safe
from attacks. India and the US reiterated their strong condemnation of terrorism in all its
forms and manifestations with “zero tolerance’ and reaffirmed their deep concern over the
continued threat posed by transnational terrorism like Al Qaida and the ISIL and called
for eliminating terrorist safe havens and infrastructure, disrupting terrorist networks and
their financing, and stopping cross-border movement of terrorists. India and the US also
reaffirmed the need for joint and concerted efforts to disrupt entities such as Lashkar-c-

Tayyiba, Jaish-e-Mohammad, D Company and the Haqqani Network.

At the first India-US Strategic and Commercial Ministerial Dialogue in Washington
DC on 22 September 2015, a Joint Declaration on Combating Terrorism was issued. India
and the US recognized the serious threat posed by ISIL/Da’esh to global security and
affirmed efforts to degrade and defeat this threat in accordance with the provisions of
United Nations Security Council Resolutions 2178, 2170, and 2199.

India supports talks between the Government of Afghanistan and the various
armed groups in Afghanistan within the framework of an Afghan-owned, Afghan-led and
Afghan-controlled reconciliation process which adheres to the red-lines agreed to by the

international community.
Killing of Tamils in Sri Lanka

+1298. SHRI RAMDAS ATHAWALE: Will the Minister of EXTERNAL AFFAIRS

be pleased to state:

(a) whether Government has taken any step to resolve the racial issues at the

ecarliest and maintain peace in Sri Lanka, if so, the details thereof;

(b) whether the incidents of killings of the Tamils have occurred in Sri Lanka;

and

(¢) if so, whether this matter has been taken up with the authorities of Sri Lanka

and if so, the outcome thereof?

TOriginal notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(GEN. (RETD.)V. K. SINGH): (a) to (¢) The protracted war in Sri Lanka, which ended in
May 2009, resulted in serious loss of lives, including that of Tamil civilians.

India believes that the solution to the ethnic issue would be a negotiated political
settlement, acceptable to all communities in Sri Lanka, including the Tamil community.
Towards this, Government has reiterated to the Sri Lankan side, including at the highest
levels, the need for meaningful devolution of powers, through the implementation of the
13th Amendment to the Sri Lankan Constitution and to go beyond. India's consistent
stand has been to achieve a future for the Tamil community in Sri Lanka which is marked
by peace, equality and justice to prosper and fulfil their aspirations, within a united Sri
Lanka. Sri Lanka has assured India and the international community, at the highest levels,
on a political process that envisages a broader dialogue with all parties, including the
Tamil parties, for a lasting political solution in Sri Lanka.

Additional staff in proportion to passports issued

1299. SHRI S. THANGAVELU: Will the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether there are more than 800 posts lying vacant in various passport offices
across the country and in missions abroad, if so, the details thereof;

(b) whether it was approved long back that for an every increase of one lakh
passports there would be additional sanction of 32 or so staff members; and

(c) whether this was never implemented all these years since approval by the
Cabinet Committee?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(GEN. (RETD.)V. K. SINGH): (a) Yes. There are approximately 800 posts lying vacant
in various Passport Offices across the country at different levels. As on date, against the
sanctioned strength of 2697 of Central Passport Organization and 21 posts sanctioned by
the Union Cabinet for the Project Management Unit (PMU) of the Passport Seva Project,
there are 46 vacancies at Group “A’ level, 46 at Group "B’ Gazetted level and 756 at Group
‘B’ non-Gazetted and Group ‘C’ level. The Staff Selection Commission has completed
the recruitment process and has already sent dossiers for 622 Assistants/Lower Division
Clerks appointment. This will take care of vacancies existing at non-Gazetted level. Other
vacancies at Gazetted level are filled up through fast track promotion and wherever not
possible, by taking officers on deputation from other Government Departments. The
Ministry has also deployed 450 Data Entry Operators as an interim measure against the

non-Gazetted posts for smooth functioning of the Passport Offices.



